
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 10.08.2021 

NOTICE  

 
Take notice that the following matters listed on 11.08.2021 at 02:00 PM in the Court - III will not be taken 

up as Bench is not available. These matters will be taken up by regular Bench of Court-III on 11.08.2021 

after regular Bench, to settle date. 
 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 1987 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

 

 

Flat Buyers Association Winter Hills-77. 

Vs. 

Umang Realtech Pvt. Ltd. Through IRP 

& Ors. 

 

 

With 

Manoj Kumar  Manish Kumar 

Gupta-IRP 

Sumesh Dhawan 

Kunal Sabharwal 

Abhishek 

Srivastava-CS 

Ankur Singhal 

2.  Contempt Case 

(AT) No. 28 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

 

Pooja Mining & Marbles Pvt. Ltd. 

Vs. 

Umang Realtech Pvt. Ltd.  

Through IRP & Ors. 

 

With 

Gautam Singh   Manish Kumar 

Gupta-IRP 

Sumesh Dhawan 

Gaurav Verma 

Abhishek 

Srivastava-R5 

3.  Contempt Case 

(AT) No. 02 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

Brilltech Engineers Pvt. Ltd. 

Vs. 

Manish Kumar Gupta,  

IRP  

Ankur Singhal   
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